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delay. Only later we came to learn that a
stone had somehow entered the engine.
We do not know exactly what happened,
and this air-bus was substituted by
another air-bus and in the process, we
were delayed by two and a half hours. On
earlier occasion also, owing to fog, the
plane started at 2.30 P.M. from Delhi. |
do not exactly remember the date now,
but only snacks were served at the airport
end on board the plane also, when it took
off at 2.30 and reached Calcutta at 4.30,
only snack; were served. | made a
complaint in the Suggestion Chart and
uptil now more than a month has elapsed,
no reply has been received from the
Commercial Manager to whom the
suggestion was addressed.

The main point in this connection is,
that although these points have come up
though they are not strictly relevant to the
issue under discussion, the Indian
Airlines is completely unmindful of the
difficulties of the passengers. They do not
care to inform the reason for any delay,
and the rate of unpunctuality in the Indian
Airlines is really alarming if we consider
the time of the flight involved and the
delay of 5 hours or 7 hours or 10 hours or
even 12 hours. These things should be
attended to promptly.

SHRI A. P. SHARMA: Sir, | would
not be able to say at this point of time as
to whether the OK tickets of the
passengers could be cancelled under the
circumstances in which they could be
cancelled; but in this particular case, my
friend knows, overbooking was due to
the fact that seats allotted to Ranchi were
overtaken by Calcutta and still the Ranchi
staff of Indian Airlines booked
passengers in excess to what they should
have done. That is why, this happened.

He mentioned about two instances;
one of the 26th and the other he has not
given the date. | have already explained
that when the plane is delayed beyond a
certain time, then if it is breakfast time,
breakfast ia serv-
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ed; if it is lunch time, then lunch is
served. In this particular case if Prof.
Bhattacharjee gives me the date when the
plane was delayed till lunch time and
lunch was not served to passengers. ..

PROF. SOURENDRA BHATTA-
CHARJEE: | want to know whether 2.30
is lunch time.

SHRI A. P. SHARMA: You know
better; everbody knows it, and | feel if
the plane left at 2.30, meals should have
been jerved.

PROF. SOURENDRA BHATTA-
CHARJEE: Only snacks were served,
and till now no reply has come.

SHRI A. P. SHARMA: | will find out.
Now the only thing | want to say is that
the same thing should not be repeated
and | would appeal to the hon. Members
to see that in respect of punctuality, in
respect of safety, in respect of efficiency
of service, Indian Airlines maintains the
highest standard today, and if some
mistake takes place here and there, they
should not overblow it out of proportion.

MR. DEPUTY CHAIRMAN: Calling
Attention is over now.

FAREWELL TO RETIRING
MEMBERS

SHRI BIPINPAL DAS (Assam): Sir, |
am grateful to you for giving me this
opportunity. 1 take this opportunity
because today is my last day in this
House and | am very sorry | was not
present on Friday last when farefell
speeches were made. | thought | could
make it today. So, | am grateful to you
for giving me an opportunity to express
my sentiments.

Sir, 1 am grateful to you, my thanks to
you for the kindness and consideration
shown to me from the Chair as a Member
of this House. | also convey, through you,
my gratitute to the Chairman for the
kindness he has shown to me during the
period he has
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been here. | am ;,Iso thankful to the panel of
Vice-Cha rmen. A number of Vice-
Chairmen . lave occupied the chair in my
term of 12 years. | am grateful to all th»
Members of this House for the lov and
affection they have shown to rrn . I am
particularly i grateful to the Members of the
Opposition. Although tre fight inside the
House, outside we are all friends and | have
received extreme love and affection from all
tie Members of the Opposition durin| the
last 12 years since | have been here.

I must also express my thanks to the
Secretariat  stiff,  Attendants  and
particularly the Watch and Ward Staff for
the highly efficient work they have done.
Efncisncy has been combined with
courtesy and consideration and | think
eve y member is conscious about it. | ere
I would like to add about the efficiency
of the Parliamentary Secretariat that if the
Central Secretari it and various State
Secretariats learr from the efficiency of
the Parliamen ary Secretariat, half the
problems of this country will be solved in
no tin e. That is my opinion...

DR. BHAI MAHAVIR (Madhya
Pradesh): For holding elections also
because we are hoping that you will be
returned fr >m Assam if Assam elections
are helc

SHRI BIPINPAL DAS: Please do not
bring in tho e things now.

DR. BHAI MAHAVIR; This is the
most pleasant thing that you will be
coming back. (Ivterfuptions).

SHRI BIPINPAL DAS: | have spent cars in
this House. Naturally parking is a moment
of sadness, but | carry happy and exciting
memories of varied experienc' s. During
these 12 years | have se n three Chairmen,
four Deputy Cha Lrmen and a number of
Vice-Chairmeu. | have functioned, at the
beginning, as an independent, T have
functioned as a member of the ruling party
and when my party went out of power I ilso
functioned as a nember of the ¢ ~position. |
functioned as a Minis er, also as the Chief
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Whip of my party and also in the panel of
Vice-Chairmen. So, | have all the
experiences that one can have during ends
tenure in the House. | have also
functioned on many Committees, | need
not mention the names. And the most
interesting moment in my life was when |
was sent as a delegate to the U.N., as a
member of the Indian delegation in the
most crucial year 1971. | was put in the
Third Committee where | bad fight all the
time with Pakistan on the issue of
Bangladesh. That was a great experience
that 1 had and only as a Member of
Parliament | was put on the Committee.

So, | had all the experiences available
to an M.P. Therefore, at the moment of
parting | have no regret, | carry happy
memories and | shall treasure these
memories all through my life.

I shall also treasure the memory of
close acquaintance with some of the
outstanding parliamentarians and out-
standing personalities that | have made
during my career of the last 12 years in
this House. | do not know, Sir, whether |
could make any valuable contribution at
all to the proceedings of this House, but I
must say that | have learnt a lot all
through my 12 years in this House. It was
a great training and a great education
which will inspire me to continue in
public life for many more years to come.
I must repeat, it was a great training, a
great education for me so far ;s | am
concerned, which | have taken through
the proceedings of this House. One last
word. Parliament is a great institution and
Rajya Sabha has the unique distinction of
being a House which can never be
dissolved. Lok Sabha can be dissolved,;
Rajya Sabha cannot be dissolved. It has a
continuity; the continuous process goes
on. This Parliament is a great institution.
It is the head and the heart of the nation. |
am a firm believer in the system; | am
proud of the Indian system. We have
shown to the whole world that in spite of
hundreds of problems and difficulties
that the nation has been pass-



67 Farewell to

[Shri Bipinpal Das]
ing through, we have kept the flag of our
system flying. Today, Sir, | hope that this
flag will continue to fly and this system
will continue to exist in spite of the
further problems that we may face in
future. | wish you well and | express my
respects to all Members of the House,
including you, Sir.

PROF. RASHEEDUDDIN KHAN
(Nominated): "Unfortunately, | was not
here on the 26th when the Chairman
made some references to the Members
who are retiring and the other Members
responded. It happens to be my last day
in the House and | think it is appropriate
that | express few sentiments in the man-
ner of wishing "Good bye" to Members
of Parliament her, and share some of my
larger concerns even as | leave this
distinguished forum.

Uppermost in my mind is the concern
that we happily have been able to
establish firm roots of a representative
institution in India as a model of
participative ~ democracy in  which
competing parties have an opportunity to
aid national interest and work according
to their likes. It is a measure of fulfilment
of one of the ideals of the Indian national
liberation movement that at a time when
in several countries around us—as a
matter of fact in many parts of the world
people are still struggling for political
identity, India, happily an ancient polity,
is a land of wisdom, a land which is able
to contribute to the development of
human civilisation, is also a land which

today has become a model of
representative, responsive system of
Government.

Our people hav” revealed tremendous
understanding of the basic impulses of
what can be called an "open society".
Indian mind has been an open mind, a
critical mind. Indian speech has been
uninhibited. Indian personality may
sometimes compromise under the
exigencies of circumstances and the pulls
and pressures of the powers that be, but,
by and large, our people are also
rebellious
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people. They have a sense of revolt if a
defaulting authority goes astray. That has
been borne out by several elections
which have been held, both for
Parliament and Assemblies.

I am very proud that | have been
associated—I must say, by an act of
accident—with this august body which
shall be the repository of the sovereignty of
the people, which articulates the great
aspects of national development and
international concern. | would also mention
that we -have to play a role. | would most
respectfully mention, not as much as a
peroration or advice, but as much as a
feeling of a participant who may not
participate in the House but yet will
participate in several forums of India
which is this: dignity of Parliament is
reflective of national ethos. The style of
functioning of Parliament establishes
norms for the style of working of other
agencies in the
country. | have been a teacher all

I my life. I am proud to be a teacher. Once a

teacher, always a teacher. Still | have
many years to go in activp service. |
would appeal very strongly that we must
maintain the high honour which th,
people have done us

. by sending us here. Apart from the high

cost of maintenance of the parliamentary
system, the hopes and aspirations of
people are focused on us. Let us not act
in a manner which might diminish the
dignity of the parliamentary institution,
or weaken its credibility in the eyes of
our common people. Even if they do not
say and even if they do not express, they
must feel that these are people of high
patriotism, high dignity and sense of
purpose. But, of course, in a democratic
system there will al-1 v.m. ways be
difference of opinion, conflict of
opinion—which should be, as it is. | am
very happy that both the Treasury
Benches and the Opposition fight on
issues, rightly so, because no democracy
is a steamroller. | shudder to think in
India if we ever have an authoritative
system

I which will remove our dissent but, having

I much more than the Opposition,

said it, both the Opposition and
the
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ruling party, have the responsibility of
making some decorous inroads.

Lastly, very brie) y | would like to reflect—
with your permission—what should be the
role < f nominated Member'." | am mentioning
it in the end because all these tvelve years,
every-time, | have bee, asking myself: Am |
justifying my nomination? How am |
justifying my nomination? According to one's
energv, one's lights, one speaks. But | am only
raising two issues. The first i ;sue, | will say,
is that the Founding Fathers included this
provision for nominated Members especially
in the Council of States—the Upper House
which looks after the State—to have the
benefit of functional opinion available to the
House. People who are nominated may or
may not be outstanding . It will be too much
of self-praise to say that every Member w'io is
nominated is the apogee of high achievement
in his own profession. | have no illusions
about it. But each one of us who has come
here represi nts his profession and, by and
large represents a level which is above
average. How do we conduct ourselvti?
Should we also become Members of a party,
particularly the ruling party, and aspire to the
opportunites of power, perks and position
whic. accrue to a Member of the ruling party?
Or should we become Members of the
Opposition parties aVid idulge in partisan
politics, even if our language is moderate? |
alw iys wonder and | mention it also. Nothing
would have been easier for a person whose
level of education was modestly average and
who also comes from, what is called, a
minority community by birth and who is not
gi 'en to offending any people but to join the
ruling party of the day and, of course, have
one's own opportunities that accrue. | think
one would compromise one's purpose as a
nominated Member if one is to indulge hi that
ambition—ambition, yes, not that it is bad—
but the ambition of a nominated Member
should be to play a cons'ructive, critical role in
consonance With the profession which he
represents, make his view
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available to the ruling party and to the
Opposition parties and persuade them to take
a larger national view

and leave it at that.

You would have noticed, Mr. Deputy
Chairman, that | have never asked any
question in the Question Hour. The problem
is, why? Not that | can't speak, not that my
tongue doesn't wag or my mind doesn't move.
Early in my career as Member of Parliament |
had a very unhappy experience. | wag
approached by certain business interests,
lobbies, saying, since anyhow your voice will
be heard there, okay, you may esk one or two
questions and a certain small consideration
may be available to you. | am not casting any
aspersions. | thought, especially for a
nominated Member who is here to serve a
particular purpose—had | been representing
business interests or had | been representing
trade union interests or had | been
representing minority interests, it would hav,
been right—it was not right. Of course,
Opposition parties have to play their role. |
am only talking about a limited thing. | think
it is very important for a nominated Member
to be somewhat above the board, something
in the mould of 3 figure of the public who is
supposed to be above politics. Of course, we
all indulge in partisan things and take
positions. | think it is very important that no
attempt should be made either by the ruling
party or the Opposition parties to indulge
nominated Members in a group and yet give
adequate respect to their view;.

And, lastly, I hope, the House will allot the
Nominated Members categorical place. | have
always been the last speaker because
procedural diffi-cultte; precluded even an
indulgent Chairman like you or other friends,
to allow vis to speak at the proper time. |
would say: Don't allow us tw speak on
ordinary things, but on issues on which the
House feels that we have something to submit
a higher precedence should be givten to the
Nominated Members.
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The™a are some of the sentiments |
wanted to express. | have had a glorious
opportunity hearing and meeting national
leaders talking t, them formally and
informally. | have no regrets as such
except that occasionally probably in my
act of supporting a Bill or not supporting
a measure | might have com'e in conflict)
with some. | have in my heart happiness
for having served well and | hope with
tha rich experience which | have gained
not only as a Member of the House but
much more as a Member of thte Public
Accounts Committee and as a Member of
other com-mittees, including as one who
rtepre-sents India at the United Nations. |
will have ample opportunity to play my
own role as on articulator of democratic
idiom

I would only end by saying: Thank you
very much. Thank you all for the
indulgence which I have always
received. | would say that | hope the
House will rise up to the occasion to
become a forum of the great Republic of
India, model of an open society. | wish
you well .

Thank you very much.

SHRI MULKA GOVINDA REDDY
(Karnataka): Mr. Deputy Chairman, Sir, |
thank you | thank the Leader of the
House, the Leader of our Party our gr'*at
Prime Minister, the Leaders of the
Opposition and hon Members of this
House. | have bee, in this Ho lisle for
quite a long time. | came as a Socialist
and then turned myself into a
Congressman. | have spoken frankly,
sometimes critically, against Members or
parties inside the House but outside the
House | have always maintained very
cordial and friendly relations; and that
should be the way in which a
parliamentary democracy should work.
Whatever our differences, whatever
political ideologies, we must freely and
frankly express them, but we should be
very friendly with our opponents and we
should
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not carry the fight from inside to the
lobbies- or outside. Of course, when you
are in the Opposition you have greater
opportunities of speaking, raising points of
order, raising points of privilege and
criticising the Gov-enment, but when you
are in the ruling party, it may be vtary
difficult. | have performed the duties of a
Member, both as a leader of particular
party, the Praja Socialist Party, for nearly
five or six years and also as a member of
the Praja Socialist Party for nearly 10 to 15
years and now as a Congress Member for
the last H years. | have not changed my
party at any time, but in Karnataka the
entire Praja Socialist Party merged into the
Congress Party and so | became a Member
of the Congress Party. | re-memibter for
some time there were some diffrences
inside the Congress Party after the Janata
Party came into power...We divided up in
the Congress, though it was already divid-
ed into Congress and Congress (). But |
came back to the Party in 1980, and in
whateVar manner | have been able to
serve, 1 have servted this Parliament, and |
have served the people of Karnataka and
the people of India. After becoming the
member of the Congress Party, | have not
been very active™ as | was when | was in
the Opposition. There are some limitations
when you are in a ruling party, and we
have to accept those limitations. But one
thing | have always tried to see is that the
prestige, the decorum-* and the dignity to
the House is always maintained. It is no
use of shouting at another Member just
because we do not like the way he speaks
or the purpose for which he speaks. We
should always tolerate. Tolerance is the
essence of democracy, and we should
mainain the dignity 4 the House. Whatever
we want to express, we should do so with
dignity, in a manner that will bring
decorum, that will bring prestige, not only
to the Member but also to the House, the
great institution of Rajya Sabha. We
represent the States, and it is but natural
that we should advocate the interests of the
States we come from
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Otherwise we will be failing in our duty
if we do not d > that.

One thing we should guard against, Mr.
Deputy Chairm m. There was a Bill
which, for ne; rly four yeans, we went on
discussing, on how to prevent defections.
Whm we were about to come to some
conclusions, the Lok Sabha was
dissolved. The Janata Party also wanted
to bring in a similar Bill, but it did not see
the light of the day. I think if you want to
safeguard democracy, if you want
democracy should thrive, flooi crossing
should be stopped, and defections should
be completely put an e id to it. All parties
should agree at least to bring a law that
whenever a Member elected on a
particular ticket :rossees the floor his
membership she Hd cease from the day
on which he c osses the floor. If that had
happened what happened in Kerala would
not iave happened. A Member crossed the
floor, and the Ministry that was in power,
had to come out of powe . And those
things are going to ontimfe unless the
Government comes forward with a Bill
prohibiting er< ssing of floor. No party,
whether it i i the ruling party or an
Opposition party, should try to induce
Members to defect from one party to
another, and we should also maintain
some code of conduct. If we cannot do it
oy a legislation, at least by a code of
conduct we should maintain these things.
And we should also see that the el' :ction
Expenses are reduced to the minimum
and that the black money shoulc not have
any part to play in the p< litical life of our
country.

Unless and until We remove  the *
impact of the blac* money on  our
political affairs, it nay be very difficult to
have a purposeful democratic institution.

| thank you very much for the in-
dulgence that you have given me. thank
you.

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Si', all the Members
belonging to my tarty Were busy in the
participation cf my party congress held
in Var; nasi. So, we could not be p resent
wht n the tributes were
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paid for the retiring Members. But | went
through the proceedings.

Sir, our House, during the past few
years, has witnessed several moments of
tense situation and also very sober and
enlightening moments. The Members, on
both sides have contributed very much
for the functioning cf this House even at
very tense moments. | could remember
the situation when we had to sit late in
the night, till 4 o'clock, and finish some
of the Bills. So | must pay my tribute on
behalf of my party to all the retiring
Members. When they retire | do not think
all of them will retire from politics and
ideology, whether inside the Hous, or
outside, they are dedicated to their own
politics and ideology. There is plenty of
opportunity to serve our country. Our
country needs very sober politicians
irrespective of ideologies to serve the
cause of national unity, because national
unity is threatened today from inside, as
never before. The security and indepen-ce
of our country also is threatened from
outside as never before after in-
dependence. So this situation calls upon
all of us to secure the maximum unity of
all patriotic forces, secular forces, so that
we can pass through this crisis and come
out of it successfully and preserve the
unity of the country, strength the security
and independence of the country. In this
direction there is ample opportunity for
all the retiring Members to serve even
from outside.

One word about you, Sir. | saw reports
in the press that your term as a Member
has expired. But we are all glad that you
have been re-elected and your
membership continues now. | hope and |
am confident that you will continue to
occupy the chair after being re-elected
and we hope we will have the privilege of
your guidance and help to conduct the
proceedings of this House smoothly".

With these words | heartily send my
warmest greetings on behalf of my party
and myself to all the retiring Members,
irrespective of the
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party or the ideology to which they
belong.

Thank you.
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MR. DEPUTY ;HAIRMAN. Most of
us made speec ies on the last Friday.
Some of the Members who were not
present on hat day wanted to speak
today. And they have spoken. | do not
think there is any more fresh speech to
be made.

On behalf of the House and on my own
behalf, I wish all the retiring Members
well and future prosperity.

7Eq &1 FTOAEr 2,30 aW
a% & fag zafe v smar 20
The House then adjourned for

lunch at twenty-three minutes
past one of the clock.

The House reas: embled after lunch at
thirty minute past two °f “e clock, Mr.
Chairman in the Chair.

STATEMENT BY MINISTER

Res certain Economic Issues discussed
during the rient  visit of the Prime
Ministe, tothe United Kingdom

MR. DEPUTY CHAIRMAN: Yes,
the Leader of tie House to make a
statement now.
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MR. DEPUTY CHAIRMAN. The
Leader of the House can make a
statement. There is no harm in that. So,
there is no point of order.
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SHRI SYED SIBTE RAZI (Uttar
Pradesh): Every time he rises in his seat
and raises an issue and says it is political
and all that. What is political and what is
not poli ical? (interruptions).

MR. DEPUTY CHAIRMAN: That is
all right. You please take your seat.
(Interruptions).

SHRI MANUBHAI PATEL (Gujarat):
Is he wrong? If some authoritative
clarification is required and if the Leader
of the House, who is making the
statement now, is not in a position to
answer, it will lead to an embar-ressing
situation. That is why he is raising this
question. (Interruptions).

MR. DEPUTY CHAIRMAN: How do
you presume all those things, Mr. Patel?



